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THE CE^jT^JflL AJi'lI HI 3 TR ftTIV E iRISUfM

principal bench

NEC uELHl

OA 573/96

Ns'j'Delhi this ths '15th day of P'Tay, 1997

H on b'l e Shr i o. R. Rdi v e, M emb ar ( a)
Hon'bla 3m t, L ai; shrni Suarainabhan j M amb ar (3)

3rnt, pLishpa Rasbogi j
u/o late R.S, Rastogi,
r/o 365 , aCCR Enciaus,
Nau Delhi at prasent PGT Hindi
in Francis Girls 3r, 3 ec , School,
0 ar i ya G an j , Q elh i- 2

(By Adyocate Mrs iReera Chhibber )

Ms,

1. Lt. Gou.grnor, GovteOf HCT of Delhi
Raj Niuas Harg, Oalhi,

2« Chief Sscretary, Goyt.of NCT of
Delhi, 5,Sham Nath "larg ,0 alhi.

3. The 5 ecr jt ar y . lEduc ation jGovt, of NCT of
Delhi, Old 3 ectt, ,D slhi.

4. The Joint Secretary Educationj
Dirgotorate of Education, Gout, of
hCT of Delhi.

5. Director of Education,
Gout.of NCT jf Delhi, Old Sectt.,
Delhi.

5. Deputy Director of Education,
District C sntr al, Bai la RQad,Dariya Ganj,
s 1 h j. ~ 2

7. Th a Education Officer,
District Central Zone 27,
Saila Road, Jariya C an j ,D elhi-2

(By Adujcate Dnri t'ijay Pandita ).

... .".opIicatTt

Respondent s

0 R 0 E R (oral)

(Hon'ble Shri S.R, Adige, i'lembar ( Aj

Doth counsel state th vt in the light of ths r esoond ent s

circular dated 11. 4. 9 7 , a c op y of u'nich is taken on r sc or d ,

uithdrauing the impugned niernro. ri at ad 12. 3,95-, this 0'■ has noij

baoome infructujus. IJnuer the circumstances oraysr of annlicant:''

counoooL to uithdray the OA, is alloued. No costs.

( 3 rn t, L ai-; sTTm i 3 u afn i n a
n sn b er (3)

Vf c Mj t
( 0 . iR. ' d j/g 0 )
i'l em b er ( A)

3k


